INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FOR 16-OCTOBER-2025 (THURSDAY) |

- BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
'AND HON'BLE RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

IN COURT ROOM 4

Srl Y‘Appeal Number A$Z?: Assessee Name Remarks
| s /,J'E‘l‘w 12025 | 201617 | [D] ARCIL RETAIL LOAN’»PORTFQL'IO- 001- A- TRUST (E-FILE)
2 | 4oz /I\,I‘I,’I*v‘ 12025 2012-13 | [A] AADAR MERCANTILE PRIVATE LIMITED (E-FILE)

3| 4700 /,\}IL’I},I /2025 | 2015-2016 | [A] ARUN KUMAR SARUP (E-FILE)

4| 5146 /ﬂa /2025 | 2017-18 | [A] MAILIS E KHUDDAMUL MADARI S (E-FILE)

5| c17n /l\m 2025 | 202223 [A] MANGAL COMPUSOLUTION LIMITED

6 | c17q /nfuTJ?A /2025 | 2017-18 | [A] SANDEEP SANKALCHAND HIRANI

7 518% /J‘L‘T‘V‘ /2025 2020-2021 | [A] SHRINIVASAN SESHADRI

N /leuTJ/:4 12025 | 2016-2017 | [A] SANIAY POPATLAL JAIN

9 | cra0 /FEIIJ/IS‘V172625 2016-2017 | [A] SANIAY POPATLAL JAIN

10} 5508 /|v1|m4 12024 | 2017-18 | [D] MOKXA DIAMOND PRIVATE LIMITED (E-FILLING)

11| c1e0 /l\fm‘ 12025 2017-18 | [A] MOXA DIAMOND PRIVATE LIMITED
12 50 /-hm,l 12025 | 2020-21 | [A] APRAAVA WIND ENERGY (KHANDKE) PRIVATE LIMITED

;w\b/)\ |
Assistant Registrar

%3 15-Oct-2025



~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF C BENCH FOR 16-OCTOBER-2025 (THURSDAY) |

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

" Assmt.

-S| Appeal Number Year

Assessee Name L . Remarks -

1 | ITA 1960/MUM/2023 | 2018-2019 | [D] PUSHPA CONSTRUCTION COMPANY

2 | TTA 3199/MUM/2025| 2011-12° | [D] SUREKHA ARVIND JAIN (E-FILE)

'3 |ITA3203/MUM/2025| 2014-15 | [D] SUREKHA ARVIND JAIN (E-FILE)

4| ITA 3247/MUM/2025 | 2015-16 | [D] SUREKHA ARVIND JAIN (E-FILE)

-

5 1 TTA 3329/MUM/2025 2008-2009. [A] CANNON INDUSTRIES PRIVATE LIMITED (E-FILE)

6 | ITA4619/MUM/2025| 2014-15- .|[A] PCL ESTATES PRIVATE LIMITED

7 | ITA 4863/MUM/2025 2017-18 | [A] PARAMIIT SINGH MOHANSINGH OBHAN V

8 |ITA5073/MUM/2025| 2015-16 | [A] PARAKH KALPESH JHAVERI

9 |ITA'5085/MUM/2025 |  2013-14 | [A] COOL DIAMOND PRIVATE LIMITED (E-FILE)

10 | 1TA 5087/MUM/2025| 2007-08 | [A] CHHABIL PREM'JIB_HAI PATEL (E-FILE)

11 |ITA 5090/MUM/2025 2022-23 | [A] COMET ENTERPRISE (E-FILE)

12 | ITA 5097/MUM/2025 N.A | [A] PURVA SEEMA VIKAS PRATISTHAN CHARITABLE INSTITUTION

13 | ITA 5118/MUM/2025 | 2024-2025 [A] PRAVIN PRAKASH MAGAR (E-FILE)

14 | ITA 5122/MUM/2025 ‘ 2016-17 | [A] CHIRANILV SINGH (E-FILE)

15 | ITA 4353/MUM/2024 | = 2015-16 | [A] CHAND MIYAJAN QURESHI

16 |-ITA 5170/MUM/2024 | - 2015-16 | [D] CHANDMIYA MIYAJAN QURESHI (E-FILE)

17| ITA 5172/MUM/2024 2012 [D] CHANDMIYA MIYAJAN QURESHI (E-FILE)

18 | ITA 2607/MUM/2025 | 2016-17 | [A] MATRIX AUTOMOTIVE (E-FILE)

19 | ITA 3710/MUM/2025 | 2020-21-. - [ [A] SIDDHANTHAM TOLLWAY PRVIATE LIMITED

20 | ITA 3774/MUM/2025 | - 2017-18° | [A] INBOX PICTURES PRIVATE LIMITED (E-FILE)

éﬁsis nt Registran
" 5-0ct-2025




' INCOME TAX

APPELLATE TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF D BENCH FOR 16-OCTOBER-2025 (THURSDAY)

BEFORE HON'BLE BEENA PILLAL, JUDICIAL MEMBER
AND HON'BLE RENU JAUHRI, ACCOUNTANT MEMBER

IN COURT ROOM 3

"1 Srl | Appeal Number Aisé:t... _ Assessee Name . Rem_arks
RR /&& 12024 | 2016-17 | [A] RAJESH MANUPRASAD TRIVEDI (EFILE)
2| sos7muma02a | 2085716 | [A] RAJESH MANUPRASAD TRIVEDI (E-FILE)
3 | yssymumya02s | 20112012 | [A] RAJ SHARADKUMAR AGARWAL (E-FILE) |
4| e /lﬂ\w /2025' 2011-12 | [A] DHARMENDRA MANSUKHLAL PARIKH (E-FIL'I‘NG) .
5 | au7a /»m 12025 2011-12 (D1 M/S DILIGENT MEDIA CORPORATION LIMITED (E-FILE)
6 | 4080 /NI!E‘D\,‘ 12025 2015-16 | [A] MURTUZA KOTHARI =
7 | aoot /nﬁ&éozs 2014 | [D] RAHUL MANISH KAPADIA (E-FILE)
8 | 4114 ﬂ\fg‘\v‘ 12025 | 2014-15 | [A] RAKESH M SHAH HUF (E-FILE)
o | 6355 /l\}m 12054 | 201112 | [A] RAMESH S SHAH

6’\_

Assistant Registrar,
XS 15-0ct-2025




INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES -
REVISED CAUSE LIST OF G BENCH FOR 16-OCTOBER-2025 (THURSDAY)
- BEFORE ‘HON"B’LEJ_USTICE (RETD.) CV BHADANG, PRESIDENT
- AND HON'BLE ,P_RABHA_SH SHANKAR, ACCOUNTANT MEMBER
T IN COURT ROOM 1
Srl App’eaI;Number . A‘?::‘:' Assessee Name Remarks
: ITA
1 1302/MUM/2025 | - 2011 [D] SUMANGAL COMMODITIES PVT. LTD (E-FILE (FOB))
2 |SA 116/MUM/2025 2018-19 | [A] YUSUF ASHRAF SHAIKH
a ImA - )
3. 2898/MUM/2025 2018-19 [A] YUSUF ASHRAF SHAIKH (E-FILE) ;
4 ITA 2015-16 [A] STARSHINE LAND DEVELOPERS PRIVATE LIMITED (E- -
| 2148/MUM/2024 | |FILLING (RECALLED MATTER)) -
' S ITA S - AR NE] T
5 3073/MUM/2024 | 2018-19 |[A] SUNSOLAR RENEWABLE ENERGY PVT LTD K
ITA | e ' ' ' '
6 3234/MUM/2024 2013-14 | [A] SALONI GIRRAJKISHOR AGRAWAL (E-FILED)
7 ITA. . 2013 [D] GREVEK INVESTMENT & FINANCE PRIVATE LIMITED (E— :
- 308/MUM/2025 = FILING) ;
ITA ~ '
8 934/MUM/2025 2015-16 | [A] GREVEK‘INVESTMENT &FINANCE PVT LTD
‘ ITA , -
91 2752/MUM/2025 . 2010-11 | [A] SPARK GEMS
|, ImA , -
10 2753 /MUM /2025 | 2011-12 | [A] SPARK GEMS
ITA N iar conn ~
11 2754/MUM/2025 2012-13 [A] SPARK GEMS
ITA - ‘ : : ’ .
12 4475/MUM/2025 201.3-.14 .| [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE)
- ITA - e
13 4659/MUM/2025 2017-18 | [A] GALLEON SHIPPING LIMITED (E-FILE)
; ITA sane : CATTCH -
14 4846/MUM/2025 2009 | [D] YATINDRA SATISH PAIRAIKAR (E-FILE) -
| TTA [ : DA ) O
15 4852/MUM/2025 2010 [D] YATINDRA SATISH PAIRAIKAR (E FILE)V | |
' B 17 5019-12 1T 3
16 4824/MUM/2025 -.2012 13 | [D] SETH DAMII LAXMICHAND JAIN DHARMA STHANAK (E-FILE)
A
Assistant Registrar
ay -Oct-2025

//



INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

- REVISED CAUSE LIST OF 1 BENCH FOR 16-OCTOBER-2025 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
- AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8

Stl | Appeal Number 'A‘S(Z'::' Assessee Name ’ Remarks
- ITA :
1| 71g9/mum/2018 | 201415 | [A] GE POWER INDIA LIMITED (STAY GRANTED)
-, ITA | 0516 |[A]GE POWER INDIALTD (FORMERLY KNOWN AS ALSTOM -
7858/MUM/2019 > |[INDIA LTD) (STAY GRANTED)
ITA ~ - ‘
3| y43/MUM2015 | 201112 |A] DELTA AIR LINES INC
ITA ‘
4 | 1353/MuM/2016 | 2007-08 |[A] DELTA AIR LINES, INC
' ITA 1 .. - .
5 | 1354/MUMy2016 | 2012713 |[A] DELTAAIR LINES, INC
« ITA '
6 | 5051 JMUM/2017 2013-14 |[A] DELTA AIR LINES, INC
B TTA 02021 | 1A GE VERNOVA INTERNATIONAL LLC C/O THE CORPORATION
4576/MUM/2024 | © TRUST COMPANY, CORPORATION TRUST CENTRE.
 ITA '
8 | g3o/mum/2025 | 2019-20 | [A] AMIT SHANTARAM BAGADE MITED
9 TTAT)A 2022-23 | [A] DIVYAKUMAR BHISHAM SAWILANI (E-FILE)
1777/MUM/2025
ITA | L iy
| . E-FILE
10| yg17/Mumz025 | 202223 [A] GENERAL REINSURANCE CORPORATION (E-FILE)
11 IT(T)A 2022-23 | [A] SWISS RE ASIA PTE LTD (E-FILE)
* | 1899/MUM/2025 PSS RE |
T ITA 2022-2023 | VA1 DSV AIR AND SEA HOLDINGS INC (AS A SUCCESSOR TO
121 1976/MUM/2025 3 IAGILITY HOLDINGS INC) (E-FILE)
‘ ITA . ‘
- : DESK LTD
13| So3g/MuM/2025 | 202223 |[A] THE qK TRADE

Aswsta%t Registrar
-

15-0ct-2025)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
REVISED CAUSE LIST OF SMC BENCH FOR 16 OCTOBER-ZOZS (THURSDAY)
BEFORE HON'BLE RAHUL CHAUDHARY JUDICIAL MEMBER
IN COURT ROOM 9
_ FIRST AVAILABLE AM
‘ | Assmt. ' ’ ' ” ' ,
' Srl| Appeal Number Year Assessee Name ; Remarks
ITA ; , S
1 4334/MUM/2025 2017-18 | [A] DEEGEE SOFTWARE PRIVATE LIMITED
Ima - :
2 5237/MUM/2025 2019-20 .[A] AUDIO VISION INDIA PVT LTD
ITA ' ‘
3 5238/MUM/2025 2014-15 | [A] ZAHID ABDULLAH LAKHANI
ITA : '
4 5239/MUM/2025 | 2015-16 | [A] ZAHID ABDULLAH MKHANI
ITA ' T AL AR
5v 5240/MUM/2025 2016-17 .[A] ZAHID ABDULLAH LAKHANI
ITA ‘ g ™
6 5264/MUM/2025 2020-21 | [A] JAY KUNDAN BHATT
. 1ITA . o o —
7 5270/MUM/2025 2015-16 | [D] RUNGTA RAYON TEX PRIVAGTE LIMITED
8 5272/MUM/2025 | 2011-12 | [D] NARESH HIMMATLAL SHAH
A e : ' o
9 6464/MUM/2024 2020-21 " | [A] A ONE SIZING WORKS (E-FILE)
T TTA ‘ |
10 3360/MUM/2025 2018-19 . | [A] M/S.ABHARAT AGRI FERT AND REALTY LIMITED
ITA '
11 4721/MUM/2025 2023-2024 | [A] SHREYAS PARADKAR |
ITA :
12 4751/MUM/2025 2011-12 | [A] SHRI SANJAY HARESH MULCHANDANI
13 | CO 280/MUM/2025 | 2015-16 ,A'[A] RUNGTA RAYON TEX PRIVAGTE LIMITED (E-FILE)
Tt
Assistant Registran
A~ 15-Oct-2025



; _ INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES
~ CAUSE LIST OF B BENCH FOR 16-OCTOBER-2025 (THURSDAY)
| __BENCHWILLNOTFUNCTION _
Srl.|- Appeal Number A$Z:1:" 1 | Assessee Name - Remarks
"1 |TTA 1569/MUM/2024] 3013-14 | [A] NAIMISH DHANSUKHLAL KHANDHADIA (E-FILING)

2 |ITA 2430/MUM/2024| 2017-18 | [A] NEEL SIDHI DEVELOPERS o
'3 | ITA492/MUM/2024 | 2010-11 | [A] BACKBONE CORPORATION LIMITED (E-FILING APPEAL)

4 |TTA 3375/MUM/2024|. 2011-12 | [D] NAXNOVA TECHNOLOGIES PVT. LTD. (E-FILED) [

5 |ITA 3546/MUM/2024| 2012-13 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) |

6 |ITA 3568/MUM/2024| 2013-14 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) /

7 |ITA 3612/MUM/2024| 2016-17 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITE (E-FILED) [

8 ITA 3816/MUM/2024| 2016-17 |[D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) f o
9 |ITA 3628/MUM/2024| 2014-15 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) lpadae bo |
10 |ITA 3046/MUM/2024|  2014-15 | [A] NEPTUNE FINCOT PVT LTD \@ l63-12-2029]
11 |ITA 1476/MUM/2025 2015-16 |[D] NEELAM MOR (E-FILE) - ' ol |
12 | ITA 2559/MUM/2025| 2018-2019 | [A] SHAILESH ASALRAJ JAIN (E-FILE)

13 |ITA 2568/MUM/2025| 2010-11 | [A] NITIN CHATURBHUG GARG
14 |ITA 2569/MUM/2025| 2009-10 | [A] NITIN CHATURBHUG GARG
15 |ITA 3447/MUM/2025|  2012-13 | [A] NIRMAN REALTORS AND DEVELOPERS LIMITED
16 [ITA 3631/MUM/2025| 2012-13 |[A] NISHIT PRAFUL GOGRI
17 |ITA 3632/MUM/2025 2013-14 | [A] NISHIT PRAFUL GOGRI |
18 |ITA 3056/MUM/2025| 2017-18 |[A] NANNE GULZAR & COMPANY (E-FILE)

19 |ITA 3957/MUM/2025| 2018-19 | [A] NANNE GULZAR & COMPANY (E-FILE)

20 |ITA 4585/MUM/2025) - 2008-09 | [A] BALKRISHNA CONSTRUCTION |

.
Assist3nfit Registrar
g~ 15-Oct-202




